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Special Cell to Look after Develop-
ment o Scheduleg CaSte; and Sche-
duled Tribes

1538. SHRJ] GIRIDHAR GO-
MANGO: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether his Ministry decided
to open g special eell for Scheduled
Casteg and Scheduled Tribeg to look
after the development of these

people;

(b) if so, when the propased
special cell ig likely to be set up;

(c) whethey there wil] be one sell
or two cells—one for Scheduled
Castes and Scheduled Tribes sepa-
rately;
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(d) whether hiy Ministry pursued
with other Central Ministries to create
special cells in the Minisirieg for
Planning Programming and allocat-
ing funds ang to send guidelines con-
cerning their Minisirieg to the States
for the component and sub-plan also;

(e) if so, the names of the Minist-
rieg which have so far created the
cellg therefor; and

(f) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHR] YOGENDRA MAK-
WANA): (a) to (c). Separate Moni-
toring Cells headed by a Joint
Director have been sanctioned, one
each for the Scheduled Tribes Divi-
sion and the Scheduled Casteg and
Backward Classes Developmente Divi-
sion in the Ministry. The wvacancies
have been circulated ang are likely
to be filled up soon.

(d) Yes, Sir.

(¢) and (f). As per the information
received, special cells have been
created in the Ministries of Agricul-
ture, Irrigation, Communications and
Health ang Family Welfare. The
matter is being pursued with other
relevant Ministries,

Industrial Development in Tribal

1539, SHRI GIRIDHAR GO-
MANGO: Wili the Ministey of
INDUSTRY be pleased to state:

(a) whether hig Ministry evolved
the Industrial Policy based on forest
and all categories of industrieg for
tribal areag of the country;

(b) if so, the salient features of the
policy;

(c)thestepatakenbyhhmmm,
to protect the interest of tribals
where the major industries had been
&et up end the future major industries
selected for thege areas;





